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3. In the above facts and circumstances, prima facie, we are satisfied that a substantial que
relating to environment has arisen out of implementation of enactments mentioned in Schedule 1 of
Act, 2010 but before proceeding further in matter, we find it appropriate to obtain a factual report for w
we constitute Joint Committee comprising District Magistrate, Nainital, Uttarakhand State Pollution Co
Board and Central Pollution Control Board. District Magistrate, Nainital shall be noda authority
coordination and compliance.

4. Above Committee shall visit site, collect relevant information,

interact with stakeholders and submit a factual report within six weeks.
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“In the above facts and circumstances, Prima facie, we are satisfied that o substantial question relating
to environment has arisen out of implementation of enactments mentioned in schedule 1 NGT Act, 2010 but
before proceeding further in matter, we find it appropriate to obtain a factual report for which we constitute

Joint Committee comprising District Magistrate, Nainital, Uttarakhand State Pollution Control Board and

~ Central Pollution Control Board. District Megistrate, Nainital shall be nodal authority for coordination and
compliance” !

Above committee shal visit site, collect refevant information interact with stakeholders and sumbit a
factual report within six weeks. '
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